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I. the Chairman of the Committee on Private Members• Bills and 
Re90lut1ona. having been autboriaed by the Committee to preeent the Re-
port on their behalf, preeent this Twenty-fourth Report. 

2. The Committee met on the 12th March. 19'13 for allocation of time 
to the reeolutiona at item Noa. 2, 3 and 4 1et down in the List of Business 
for Friday, the 18th March, 19'13. 

3. Tbe Members who had tabled the resolutions were invited to attend 
the sitting. None of them attended. 

4. The Commttt.ee recommend the allocation of time as follows:-
(1) Reeolutlon regarding defence industries in eutem 

repm. 2 hours 
(2) ReloJution reprdin1 poltdes for Fifth Five Year 

Plan. 2 boura 
(3) Resolution regardinc supply of yarn to bandloom 

weavers. 2 boura 
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